Financial Express 28 th December, 2023 ALL INDIA EDITIONS

For Radico Khartan
Place : New Delhi Dinesh Kumar
Date : 27.12.2023 Senior VP - Legal & Company

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKENOLDERS ™
CUBE HIGHWAYS OFERATIONS MANAGEMS LTD

! Name of Corporate Person BE HIGHWAYS
2 Date of incomeraton of Comorate Person | 19 Apel. 2020

3 Authonty under whch Comporate Regary of Compares Delby
Person & ncorporated regstened

4 Corporate dentity number | fvied fabiity UNS2030DL2000FTC 3T
ety number of Comporate Person

5§ Aadress of e regutered Ofics and Registersd Office 5175 Upper Geowrd Foer
Prncpal ofice (f any) of Comporate Pemon Neman Vinar, New Delhy - 110082
Corporate Office Unt No '901 15 ® Floor Tower B
Word Tracke Tower, Plot C-1. Sector 16, Nods 201201 |
§ Lgudaton commencement date of 2000 December 2023
Corpotate Person

T Namo_ sodess emal adoress Wwieptow Name: Shiv Nandan Sharma
fumber and the regatraton rurter of 188! Repaterst E-mad oGyl com
P Ligudator Address: 129 Naopevan Vo Groune Foor
Near Aurcono Colege New Deiy 110017
E-mail on which claims have 1o be sent
Iquedation chomigmad com
Moblle: (+91) #40000212
B8 Regn Mo S8 P40 P SO0 8108
AFA Vahd 88 (% » Noverter 2004
b Lant cate tor ssbminson of s 290 Janwary, 2004
Notce & heredy gven Pt P Cube Mighways Operstions Management Private Limited han
communced vokrtary igudaton on 20th December, 2023
The stabetviders of Cube Maghways Operations Management Private Limited aee “eredy caled oon
1 et & prood of Bor ciaena. on or Defore 298 January 2004, 10 e Roudstr o Be a0
mentoned agarst tem 7
The financial creditors shall submit thewr proof of claems by electromc means ondy ot emad
bquidator chomgmad com AR other stakehoiders may subma the proof of Claems = person. by
post (1o Shiv Nandan Sharma Ligusdator of Cube Mghways Operations Management Private
Umited, 129, Ground Floor . Navijeevan Vihae, Near Aurcbindo College, New Del -110017) or by
electronsc means at emad liquidator chom@gmad com

Submussion of talse of masleading proots of claem shall aftract penaltes. Sd-
Shiv Nandan Sharma
Date: 28 122023 Liquidator n the matier of Voluntary Liquidation of

lhence

e
SHIV NANDAN SHf«F:‘TA
Insolvency Profession
1BBI Regn. No. 18B1/IPA-001/
IP-P00384/2017—18/10641

AFA Valid Till 06 November 2024
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